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Coyrt Nos,1

"Central Administrative Tribunal, Allshabad

Registration 0.4, No.241 of 1988
Udai Shanker Slngp & Others ,..... Applicants
Versus
Union of India & Others eecne Respondents
Connected with
Registration D.A. No.502 of 1988

Shri Ram Babuy ¢ecce Applicant
Versus
Union of India & Others sseee Respondents

Connected yith
Registration 0.A, No.509 of 1983

Shashi Bhushan Tiyari veoee Applicant
Versus
Union of India & Others Gesee Respondents

Connected with
Registration D.A. No,S1p of 1988
P+Ke Sharma cecee Applicant
Versus
Union of India & Others “eecsee Respondents
Connected with
Registration 0.A. No.290 of 1988
Ashok Kumar Shukla & Othere ..... Applicants
Versus
Union of India & Others ses o Respondents

Hon,"r,Justice K.Nath, v.C.

Hon,l!r,l oK -Rﬂﬂ 92"-25: A.M ® '

(8y Hon.Mr, I.K.Rasgotra, A.M,)

For judgement ses gur Judgement of date
Passed in 0.,A, Np,.290 of 1988 Ashok Kumar Shukla and
Others Versus Union of India & Others.

&rﬂ /ﬂ . i
Membexry (A) Vice airman

Dated the 7th December, 199g.
RKM
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